Policy of Giving Job to Sports Persons.

253. SHRI JAGBIR SINGH MALIK,M.L.A :Will the Minister of State for Sports & Youth Affairs be
pleased to state:-

a) the policy of Government for giving Jobs to sports persons in State as per their
performance in National & International Games; and

b) whether the abovesaid policy was changed by the Government after year 2015; if so,
the details thereof ?

c) the details of Jobs given by Government to sports persons in different departments in
State togetherwith ranks, grade of job i.e. class LILIII from 2015 till framing of new
policy?

Sandeep Singh, Minister of State for Sports & Youth Affairs:

a) Sir, the Government of Haryana has framed the Haryana Outstanding Sportspersons
(Group A, B and C) Service Rules 2021 by repealing the Haryana Outstanding Sportspersons
(Recruitment and Conditions of Service) Rules, 2018 after the approval of Cabinet on
10.02.2021. These Rules have been notified vide No. G.S.R.4/Const./Art. 309/2021 dated
26.02.2021. A copy of this notification is placed on the table of the house. In these Rules an
Outstanding Sportsperson Cadre (OSP Cadre) has been created for promotion of Sports.
Creation of posts in Outstanding Sportsperson Cadre (OSP Cadre) is as under:

Sr.No. | Name of Posts & Category No. of Posts
1. Deputy Director (OSP) Group-A 50

2. Senior Coach (OSP) Group-B 100

3. Coach(OSP) Group-B 150

4. Junior Coach (OSP) Group-C 250

The Outstanding Sportsperson will be appointed in Group-A, B and C services depending
upon the level of their achievement in various national and International tournaments under
these new rules in the department of Sports and Youth Affairs Haryana and they will be liable
to serve in Centres of Excellence/Academies/Sports Complexes established in any district of
the state.

b) Vide notification dated 20.08.2013, the Government of Haryana framed the policy for
out of turn appointment. This policy was amended vide letter dated 15.07.2014. Vide
notification dated 05/09/2018, the Government of Haryana rescinded the policy dated



15.07.2014 by framing the Haryana Outstanding Sportspersons (Recruitment and Conditions
of Service) Rules, 2018 for providing jobs to Outstanding Sportspersons as per their sports
achievements. A copy of this notification is placed on the table of the house.

c) The Department of Sports & Youth Affairs, Haryana has issued the appointments to a
total of 71 sportspersons till date with following rank and grade:

i) In Class-I, 19 sportspersons (03 players in 2020 and 16 players in 2021) have been
given appointment on the post of Deputy Director in the FPL-11, Cell-1 under the Haryana
Outstanding Sportspersons (Recruitment and Conditions of Service) Rules, 2018 .

ii) In Class-II, 28 sportspersons have given appointment on the post of Coach in the
FPL-06, Cell-1 under the Haryana Outstanding Sportspersons (Recruitment and Conditions of
Service) Rules, 2018.

iii) In class-III, 21 sportspersons have been given appointment on the post of Junior
Coach in the FPL-06, Cell-1 and 03 sportspersons have given appointment on the post of Clerk
in the FPL-02, Cell-1 under the policy dated 15.07.2014.

Only one appointment has been given to a sportsperson by the office of Deputy
Commisioner, Narnaul under the Haryana Outstanding Sportspersons (Recruitment and
Conditions of Service) Rules, 2018 on the post of Clerk in the FPL-02, Cell-1
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